Annexure-7
Name of the corporate debtor: RBEP Entertainment Private Limited (In CIRP)
Date of commencement of CIRP: 14-10-2025
List of Creditors Updated on: 04-04-2026

List of operational creditors (Government dues)

(Amount in Rs.)

Details of Claimant Details of claim received Details of claim admitted
Amount
Amount
% of Amount | ofany of claim
SL. Amount Amount |Whethe %6 °_° of mutual not Amount of claim Remarks, if
No. Department | Government | D2t of Amount claimed Amount of claim | Nature | coveredby | covered r s‘l,:;:"l:ign continge| dues, | . . | underverification any
P receipt admitted of claim| security by related CoC. if nt claim | that may d
i ? 4 be setoff
interest guarantee| party? applicable
SDa Ts;;tamxegg‘?: Maharashtra The claim has
1 i ' State 28-11-25 38,903,497.00 %8,903,497.00 - - - No - - - - - been
of Maharashtra, R
. Government admitted.
Mumbai
Assistant
C%‘::}?;islfl?le n Maharashtra The claim has
2 i State 31-01-26 3109,837,317.00 3109,837,317.00 - - - No - - - - - been
CGST & C. Ex Government admitted
Mumbai West, M fed.
Maharashtra
Total %118,740,814.00 | ¥118,740,814.00 - 0.00 0.00 - 0.00 0.00 0.00 0.00 0.00

Note: The claims have been admitted based on the documents and information submitted by the respective claimants. Further, the Resolution Professional has yet to receive certain information and documents
from the Suspended Board of Directors. Accordingly, the amounts admitted are subject to change or modification upon receipt and verification of the additional information and documents from the Suspended

Board of Directors.




